FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF PARAMOUNT MINERALS AND CHEMICALS LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Paramount Minerals and Chemicals I.imited
2. | Date of incorporation of corporate deblor 14.02.1975
3. | Authority under which corporate debtor is incorporated / | Registrar of Companies — Mumbai
registered
4. | Corporate Identity No. / Limited Liability Identification | CIN: U72900MH1975PLCO18144
No. of corporate deblor
5. | Address of the registered office and principal office (it any) | Plot no. C-6, AMP Gate MIDC, Ambernath, Thane. Kalyan,
of corporate debtor Maharashtra. India. 421501.
6. | Insolvency commencement date in respect of corporate | 25.03.2025 (Order received on 26.03.2025)
debtor
7. | Estimated date of closure of insolvency resolution process | 20.09.2025 (180 days from the date of commencement of
CIRP. i.c., 25.03.2025)
8 | Name and registration number of the insolvency | Gajesh Labhchand Jain
professional acting as inlerim resolution professional IBBI Regn No.: IBB/IPA-001/IP-P-01697/2019-2020/12588
9. | Address and e-mail of the interim resolution professional, | 501, Clifton Society, Shastr1 Nagar, Raviraj Oberoi Marg,
as registered with the Board Andheri West, Mumbai -400053
Email: gajeshjain@pmail.com
10. | Address and e-mail to be used for correspondence with the | C-602, Remi Biz Court, Off Veera Desai Road, Azad Nagar.
interim resolution professional Andheri west, Mumbai -400053.
Email: cirp.paramounti@gmail.com
11..| Last date for submission of claims 08.04.2025
12. | Classes of creditors. if any, under clause (b) of sub-section | Not Applicable
(6A) of section 21. ascertained by the interim resolution
professional L o . _
13. | Names of Insolvency Professionals identified to act as | Not Applicable
Authorised Representative of creditors in a class (Three
names for each class)
14. (a) Relevant Forms and (a) Web link: The relevant form for the submission ol
(b) Details of authonized representatives are available the claims can be downloaded from:
at: https://ibbi gov. in/home/downloads
(b) N/A

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the Paramount Minerals and Chemicals Limited on 25.03.2025 (order received
on 26.03.2025)

The creditors of Paramount Minerals and Chemicals Limited, are hereby called upon to submit their claims with
proof on or before 08.04.2025 to the interim resolution professional at the address mentioned against entry No.
10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial ereditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authonised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised

representative of the class NIL in Form CA.

Submission of false or misleading proofs of claim shall attract penaltics.

IP-P0O1697/
2019-2020

Gajesh Labhchand J:
Date:27.03.2025 Interim Resolution Professional
Place: Mumbai IBBI Regn No.: [BBV/IPA-001/IP-P-01697/2019 -2020/12588

AFA Validity: 31.12.2025
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PUBLIC NOTICE
NOTIGE i eraby gien et weare nvesigatng h e of he Propery e describ n
he

HEAD OFFICE - “Kalyanam_astu”, Om Vijaykrishna Apartment,
Adharwadi Road, Kalyan (W), Dist. Thane-421301

P N NOTI

witen in respect of which our cient, Suraj Estate Developers
Limited, a company governed by the provisions of the Companies Act, 2013 having CIN
L99999MH1986PLC040873 and registered Offce at 301, 3rd Floor, Aman Chambers,
Opp. Bengal Chemicals, 483, Veer Savarkar Marg, Prabhadevi, Mumibai 400 025 have

Whereas the undersigned being the Authorised Officer of The Kalyan
Janata Sahakari Bank Ltd. under the Securitisation and
Reconstruction of Financial Assets and of Security

rom THE DAYALJI APARTMENT CONDOMINIUM znd
8 apartment owners viz. 1) lirs. Padamaben V. Parmar & Ors., 2) Ms. Devangi H. Dedia,
3) Mr, Bansi M. Mankame &Anr,, 4) Mr, stendm? Menta, 5)Mls Sulbha Virkar & Anr,, 6)

Interest Act 2002 and in exercise of powers conferred under Section
13(12) read with Rule 3 of the Security Interest (Enforcement) Rules,
2002 issued Demand Notice dated 30.08.2024 calling upon 1)
Borrower M/s. Gourmet Foods and Beverages Prop. Mr. Anil
Hiranand Wadhwa, 2) Guarantor Mrs. Manisha Anil Wadhwa and 3)
Mrs. Diksha Naresh Wadhwa all residing at Patliputra, 16th Road,
Khar (West), Mumbai-400052, to repay the amount mentioned n (he

Mr. Manish Sangh Mrs. .
theregistered Development Agreements,

Alpersons having anyright, e, interest, caim or demand against o in or upon the said
Properly by way of ineritance, mortgage, possession, sale, gif, lease, sublease,
assignment, tenancy, exchange, bequest, succession, lien, charge, trust, maintenance,
easement, development rights, FSITOR, lis pendens, attachment, licence, pledge,
Decree or Order ofany Courtof Law, rbunal,or otherwise howsoever, are hereby required

said Notice being Rs. 77,33,013.16 (Rupees

Thirty-Three Thousand Thirteen Paise Sixteen Only) as on 31 .07,2024
together with future interest at the contractual rate on the aforesaid
amount and incidental expenses, costs, charges etc. incurred / to be
incurred from 01.08.2024 onward until the date of payment, within 60
days from the receipt of the said Notice.

AND WHEREAS the borrower and others mentioned hereinabove

‘are made, failing which such right, fitle, benefit, iterest, claim and/or demand, if any, shall
be deemed to have been waived and/or abandoned.

Allthat piece or parcel of land admeasuring 213.33 Sq. Yards, equivelent to 178,37 Sq.
Meters, vith a buiding standing thereon known s *Dayalji Apariment Condommmm 3
0.703,

having failed to repay the amountpayable to The Kalyan Janata
Sahakari Bank Ltd., all the parties mentioned hereinabove in particular
and to the public in general, it is informed that the undersigned has
taken symbolic possession of the property described herein below in
exercise of powers conferred on him under section 13(4) of the said
Act read with the Rule 8 of the said Rules on this 25.03.2025. The
borrower and the others mentioned hereinabove in particular and
the public in general are hereby cautioned not to deal with the
property and any dealings with the property will be subject to the
charge of The Kalyan Janata Sahakari Bank Ltd., as per notice
served on the borrower and guarantors as mentioned above.

DESCRIPTION OF THE PROPERTY

Al that piece and parcel of land along with structures thereon

floor
TPS IV, Matim Diisio, Aran Patl Road, Of. Goktal Road (Nort. Dadar (West),
Mumbai -400 028, bearing C:
in e cffc of Cllectr of Bamoay undor e Collectors New Nos, 3708, 4646, Now
Survey No. 1/1582 and assessed by the Assessor and colletor of Municipal Rates and
Taxes under 17, "G-N", Ward Nos. 4406 (IC),and Street Nos. 766A, within the Registration
‘Sub-District and District of Mumbai City.

Dated this 28th day of March, 2025

Public Notice

Notice is hereby given that
the following Share Certificate
standing in the name of Deepa
Vinit Durve of Flat No A 4 of
Dhavalganga CHSL, 1, Carter
Road; Bandra west, Mumbai
400050 has been reported Lost
/ misplaced and that Application
for issue of Duplicate Share
Certificate, in lieu of the Lost /
misplaced Share Certificate has
been made with the Society.

Details of the Share
Certificate, 5 Shares with Share
Certificate No.16, Distinctive
Nos. 76 to 80 dated 25 April
1982. Any Individual / Corporate
having any objection against
issue of the Duplicate Share
Certificate to the joint holder

Vinit

www,freepressjournalin

PHYSICAL POSSESSION NOTICE

Branch office: ICICI Bank LTD Office Number 201-B, 2nd Floor, Road No 1

”ICICI Banlk |ris: \os3 Wi T PARK Wagle Industrial Estate, Thane (West)- 400604,

The Authorised ICICI Bank Officer under the Securitisation, Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under section 13(12)
read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demand Notices to the
borrower(s) mentioned below, to repay the amount mentioned in the Notice within 60 days from the date
of receipt of the said Notice.

Having failed to repay the amount. the Notice is issued to the borrower and the public in general that the
undersigned has taken possession of the property described below, by exercising powers conferred on
Rimimer under Section 13(4) of the said ACt read with Rule 8 of the soid rules on the below-mentioned
dates. The borrower in particular and the public in general are hereby cautioned not to deal with the
property. Any dealings with the property will be subject to charges of ICICI Bank Limited.

S Description of Property/ Dete of Demandl Nome
Nol Borrower(s)/ Loan Date of Physical Possession NSt mmoy ™| of
ount Number Hooer e | Branch
1. [Nikhil Dilip Neve & Sunita Dilip | Block No. 2 Plot No. 26, Gat No. 185/4, Zone No | November | Jolgaon
Neve/ TBJLNO0006455919 &  [9.L, Hukum No 1099, Mouze Savkhede, 17,2023/
LBL Jalgaon 425001/ March 25, 2025 |Rs.3,55.298.00/

isfare hereby issued a 30 day Notice to repay the amount,
else the mortgnged properties wil be sold after 30 days from the date of publishing this Notice, as per the
y Rules 2002.

Date: March 28, 2025,

\Place: Maharashtra

Sincerely Authorised Signatory,
ForICICI Bank Ltd.

urve, may
convey his /their objection in
writing to the society, within a
period of 15 days of Publication
of this Notice.

The Chairman
Dhavalganga CHSL. 1
Carter Road, Bandra west,
Mumbai 400050

sd-
Ajay Khatlawala o

SerkrPaner 3rd Floor, Central Bank Bldg.,
Little & M. G, Road, Fort, Mumbai - 400 001,

Rivooos s Sotas % E-mall ak@iitlecompany.com

PUBLIC NOTICE
NOTICE

bearing portion of Unit No. 10 and additional land with

given tothe public at
i title:

thereon, out of Sheet No. 8, Camp No. 4 and 5, area

and interest of 1) MR. HYDER ALl

GOVERNMENT OF MAHARASHTRA

Office of the Executive Engineer,
Alibag (P.W.) Division, Alibag
Pin Code-402201

.com

E-mail Address :- alibag.e ax No. :- (02141
E-Tender Notice No. 54 for 2024-2025

Online E-Tenders in "B-1" Form for the following work are invited by the

Executive Engineer, P.W. Division, Alibag from Registered Contractors

who fulfills tender conditions and post qualification criteria mentioned in
the tender form.

096

Tt

da 3iim agler
V2T QT R APPENDIX- IV-A [SEE PROVISO TO RULE 6 (2) &8 ((

with proviso to Rule 6 (2) & 8 (6) of the Security Interest (Enforcement) Rules,

Regional Stressed Assets Recovery Branch, Dena Bank Building, 1st Floor, 17-B, Horniman Circle, Fort, Mumbai-400001
Phone: 022-68260059/6061/62 Email: sarmms@bankofbaroda.co.in

E-Auction Sale Notis for Sale of Immovable Assets under the Securitsation and Reconstruction ofFinancial Assets and Enforcamant of Securly Interest Act, 2002
, 20

Noice is heraby given 1 the “public.in general and in particular o the Borrower (s), Mortgagor (s) and Guarantor (s) that the below described immovable property morigaged

6)] | SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

:gfi‘;:;‘i‘:;eﬁ‘g?’::';“ :ﬁﬂii.‘,‘"..,"‘n;".l:‘;‘:’,ﬁ;li’i;:;’:%’i:‘ﬁ' LISTOFTENANTS / 0GCUPANTS OF PROPOSED CLUSTER REDEVELOPHENT SCHENE (005) ON BAHAUDDIN SAXENA 2) MR.
% o1 od- © s ft PLOT BEARING . T N0. /17,1724 AND 1729 OF LLAGE OSHIVARA I K} WARD BUILDING SABDARALI BAHAUDDIN SAXENA and -
.’r‘:::‘evm‘r:'r“”f:; m':f: a?‘fj‘l':a"s'":"gfsm?‘fgl4:?"!‘:’:' Distriet KON AS “APNA GHAR UNIT NO. 4 CO-OPERATIVE HOUSING SOCIETY LTD." 3) st wAimuoNA secum| | SF Name of Work Estimate
Diet. g Ip: pDI strict. AND “APNA GHAR UNIT NO. 5 CO-OPERATIVE HOUSING SOCIETY LTD.”, BA:A}!D‘?ID': SAXESNA. (“the. ?ev‘;neVS"ly No. Cost
- 10 the land bearing Survey No. 166, Hissa " — P
Thane, owned by Mr. et Hitanars Wadhwa, HEOUNER O R Py e No. 19, Suney No. 16, Hesa o 76, | 1 |Construction of Retaining wall on Rabgaon Adiwasiwadi to| 77,42,708/-
Place : Ulhasnagar-4 (Mr. P. S. Ranade) mn[nw[mpmgpmpmn Survey No. 288, Hissa No. 20, Survey No. Gavathewadi road Tal : Sudhagad, Dist : Raigad
Date : 25.03.2025 Authorised Officer 289, Hissa No. 138 and Suvey No. 302,
@ NEQF ENBERS TAHEOFOECIPATS ‘m‘mmm Hisa No. ¢ and intraa ol properesof 2 |Construction Retaining wall on NH - 548A to Umberwadi road| 53,77,786/-
ing
ASHWINI, Building No. 20 A (Ground Foor) the properly descibed In the schedue Tal : Sudhagad, Dist : Raigad
PUBLIC ANNOUNCEMENT - Gr R0A/ 001 hereunder witen“the said Property”). 3 |Construction of Retaining wall on NH - 548 A to Rabgaon| 55,08,145/-
? M. Aka Chandrakant Acharya | . [20-A./ 002 We have been informed that the said iwasiwadi ¥ . it - Rai
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India charya = . o Property was previously owned and Adiwasiwadi road VR-35 Tal : Sudhagad, Dist : Raigad
" v a ushma a ;
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) o [Devesh Nanojumar sl G [20-4/ 005 s eman e | 4 |Construction of Ghodbandar road & Retaining wall V.R - 29 Tal| 12,26,339/-
M::;J::Y‘L':'E‘;M; :;;'::EH'E::‘;":’ALS T nsh Ashish Kamath nih Ashish Kamath G 20-A/ 006 A Agreement of Sais : Pen. Dist : Raigad
RELEVANT PARTICULAL | ASHWINI, Building Ho. 20 A (First Floor) dated 28th September 1980. Further, Mr. n - —
£ [Amjad Al Khan imjad Al Khan 7 [20-A/ 101 Bahauddin C. Saxena died on 26th June 5 |Construction of Vashi Odhangi toward road & Retaining wall VR-| 12,02,142/-
eorporaion o corporate h Dimel h Dimel © PON 102 186.Tal : Pen, Dist : Raigad
ajesh R. Dhanani eptin Abeyance 1 [o0-A7 105 operty. ’
y gistr finayak Baliram Mahadik Mahadik * [20-A/108| i it . : .
- Mﬂf:;";tmaz: mf:;ed — “ASHWINI, Building No. 20 A (Second Floor] Jarge that any enfityperson, mm;ing any Period of Downloading of bid documents :- 28.03.2025 (10.00 AM) to
oty ticaon . fcopte 3o Same o2& pin ponce 2 mmm“ bank o franc stuon,ciing any 04.04.2025 (6.00 PM)
Jebior share, righ, it or interest of any nature [ | i . i
3 s Flotno 6 AP T Trane, i]Subhash Soni and Swali Soni_[Subhash Soni and Swat Soni__| 24 [20-A/ 202] hatsomeer it upon or ,emyﬂ e | | E-Tender Opening Date - 07.04.2025 (3.00 PM) (Office of
principal offe (fany) of corporate [ Kalyan, Maharashira, Inia, 421501. | Jenra Nandial Thakar [fendra Nandial Thakiar 24 [20-A /205 said Property or any part thereof or the the Executive Engineer, P.W.
|debtor _ 2[Roht Degan [Roit Degan 2 J20-A/ 206 structure standing thereon, including by Division Alibaug)
6. [insolvency commencement date n [25.03.2025 (Order recaived on 26.03.2025) 'ASHWINI, Building No. 20 A (Third Foor) way of development rights, FSI / TOR, . - . . §
o M including by way of tenancy (except| | All detail information is available on following website.
7. |Estimaied date of closure of 20.09.2025 (180 days tmmmedaleat ) |& M. Hussain N, Khan |Mrs. Rafath Hussain Khan 3¢ [20-A/301 " 1 http//mahapwd com
5 Name and regsicaton number e[ Gaesh Labhchans ﬂ J Ll ‘| Haresh M. Bagtani & Sanjay M. [Haresh M. Bhagtani & Saniay M. | g1 [0.»305] by the owners), inheritance, exchange, 2' hit N //mahat d. .
ey polssorlacingas 1B R o BIPA-0017 160201 [Bnagtani & Nalin M. Bragtani __[Bhagtani & Nain M. Bhagtani ! share, acquisition, partition, transfer, - http://mahatenders.gov.in ' ) . ) ,
20 8[Uday Kumar Dubey [Uday Kumar Dubey 3+ 20-A/30 agreement, sale, assignment, bequest, (If there are any charges to this notice, the information will be
. |Address and e-mail of the interim. on Souely ‘Shastri Nagar, Ravira] Oberol 15[Mohammed Afzal lihibaksh Syed [Moh: 3 [20-A/306] charge, mortgage, hypothecation, let, sub- communicated on the above website.)
st oeson, s egtr ar et st Ml 40053 'ASHWINI, Building No. 20 B (Ground Floor) let, lease, sub-lease, lien, lis pendens, )
juith the Boar A 11]Jagruti Pradeep Joshi [Jagruti Pradeep Joshi Gr. [20-B7003] license, pledge, guarantee, easement, gift, | | No./P.W./AD/Tender/1225/2025 Sd/-
0. [Address and e-ma 10 be used for_|C-602, Remi Biz Courl, OF Veera Do Road, Azad ﬂ»mm” Shopeanl oot n Abeye 208 008 trust, maintenance, possession, injuncion, ! | N
|coespandence withtheintenm [ Nagar, Ancheriwest. Mumbei 400053, ol Thakur & iy, Thakur & loans, advances, attachment or| | Office of the Executive Engineer, (J. N. Sukhdeve)
Lol cats o submission T o lsanjeey N. Thakur |Sanjeev N. Thakur 6r. |20-8/007 ’ covenant or beneficial| | P.W. Division, Alibag-402201 Executive Engineer,
Toorge pvmy - interestunder any - ivisi i
A fﬂffﬁ.i’,’é.’i‘l‘&’:;!ﬁ:f:f?ﬁ.’ [Not Applcabe Bt e 6. [20-8/008 or preempton or under any contiacy Date :- 20/03/2024 P.W. DwisDu_:n, :li_ba%,
section 21, ascertained by the interim ASHWIN, Building No. 20 B (First Floor) agreement for sale or ofher dispositions or ist. Raiga
2]t Staram Keluskar At Staram Keluskar 1 208/ 103 othenwise in any manner whatsoever of | | DGIPR 2024-25/7359
N e e e Lo Femande Loma Fenandes 19208/ 104] perding iigaon, perinersip, fint
i [Asha R. Jahagirdhar & [Asha R. Jahagirdhar & N . venture, settlement or
e e oy “lRavinia A, Jahagirthar Ravinera A, Jahagichar T pos /o] e any decte, order o aerdpassed ‘
" n " n y any coutt of tibunal or otherwise L
0 q Rl Forns rd (@) Web ik The raevant form fr he submission of i Do mn& e Do g::g"* 1o 0.8/ 108] howsoever including by operafion of law, dw 3 sfEen Bol /‘é{/
Jlabig bt 'ASHWINI, Building No. 20 B (Second Floor) are hereby requested to intimate Bank of India
o) NA o] Darpan Mano] Darpan 208/ 203 Pisherieir share or dlam, f any to the etorsp bevond beking
PR Valerie Valerie ; undersigned in writing with documentary Asset Recovery Department, Mumbai North Zone
d o 8wt Pk Shokoar Wavie Peick Stektar 24208204 proof witin 14 (fourteen) days from the | [ Address: Bank of India Building, 2nd Floor, Opp. Natraj Market, S V Road, Malad (West), Mumbai 400 064
0n25.03.2025 (rderreceivedon 26.03.2025) FlUtam Singh Gumant tam Singh Gumani 708 207 date of publication of this nafice al the el No. 022- 26828060 /0752, Mob- 7012660954 9669743173
The crediors of P Limited, ar [Vidyagauri Ramesh Josti dyagaur Ramesh Josi 29]208/208 mail- Assetrecovery.MNZ@bankofindia.co.in
ey sty 1,202 © 1 e fe5oon profesonal e ASHVIN, Bulding . 20 (Tird Floor) LSRR - Auction of properties By Bank of India, Mumbai North Zone, E - Auction Date 202
The fnancil rciors shll ubmi el ciaims ithprof by electoric means ol. Al other [8]Amaram . Gaonkar imaram N. Gaonkar 3208/ 303 supporting documents is received by us at .
; o [ 8in Gosar & i G s Gosa & Al Gost ¥hos 30l the address specified hereinbelow wihin | | Sr.|  Branch Name & Borrower's Details Property ID & Location of the | Reserve price /
i X! Viay B. Singh & Vinta V. Singh_|Viay B. Singh & Vinia V. Singh 14 (fourteen) days from the date off [ No.| Phone Number Property (Full Address) EMD (3 in Lakhs)
& Shalu V. Singh . Shalu V. Singh ¥ po-8/30n publication of this nofice, then it shall be | [~ "TSWAL | SCALE WS J KINDUSTRIES Land & Buiding situaled at survey no 703.00170.30
N inForm CA. [2[Jaswinder Singh Chatha [Jaswinder Singh Chatha 3 [208/308 presumed that the Owner has an absolute INDUSTRIES ANDHERI ()| (AMBOLI) 1481212, Vilage Amboli, Opp Marathi
it [ any one has objection or claim 10 the above mentioned lst and for redevelopment of thel and unfetiered right to deal with the said (ssiandherie.mumbainorth | Outstanding Rs.207.23 Lakhs + [ School, Silvassa, Dadra and Nagar
Gajesh Labhchand Jain above mentioned property. The same may be made known to us at the under mentioned| Property, and that there exists no adverse @bankofindia.co.in) Uncharged Intt+ other Haveli - 396230 (Area of Property -
ot et Labhchand Jon e witin 15 ays of the pubicaton of i Notice ngpt,(_nue, e, lc\awm, hd:emand or Mob: 93041588791 incidental charges Bid A'C No- (14700 Sq M) Property ID
objection of any nature whatsoever in
Date:27.03.2025 1BBI Regn No.: IBBIIPA-0D'/IP-P-01697/2019 2020112588 RAVANKARA LTD. ,ss'eped e Property, and fhat the 9732508866 / 7739056498 ?gggggigonnonzs, %IgMgZOO;(ﬁJK;NDUST_RIES
AFA Validity: 31.122025 [ Address : One BKC, G Wing, Unit No. 1307, 6 Biock Bandra Kurla Gomplex, Mumbai-400 051 " e (Under Symbolic Possession)

and demands.
SCHEDULE

Al that pieces and parcels of land
mentioned hereinbelow and interalia other
propertes, situate at Vilage Kole Kalyan
Santacruz (East) in the registration Disrict
and Sub-District Bombay City and Bombay
Suburban:

‘The auction sale will be “onlit 5.2025 between 11:00 AM

Bidder mayvisithttps:/baanknet.com, where*Guidelines for
followingformalites vellin advance:=
+ Step 1: Bidder/ Purchaser

1D. (PDF(Buyer

optionatihe bottomofthe page.)
+ Step 2: e-KYC Verifcation to be done by the Bidder/Purchases.

toRegister andE-mail
Hel

ecured Credior, o ofwhichhias been taken by he Auorse Offerof Bank o Baroda, Securd Crdir il be sold on “As s + Step 3: Transfer of EMD amount to his global EMD wallet: Online /Offine ransfer of funds using NEFT / Transfer, using challan
what is”, and “Whatever there is” basls for recovery of dues in below mentioned account/s. The details of .
P & Time, EMD and Bid I - Survey] Hlssa CTST Square + Step 1o St dvance, bef date. Bidder may also visit m
Totai Dues. | 1. Statsor | Property No. No. Meters for ragisrai
/ Guarantor/ s/ Mortgagor (s) known encumbrances,if any 2. Time of E-auction | (2) EMD Amount | Possession | Inspection 166 9 5575 [202.65 square meters|
(owner/Mortgagor name ) StartTime 14:00 | of the Pre (Constructive [ 766 | 26 {6867 ] 2023 square meters
PM to End Time (3)Bid Increase | /Physical) Time 288 0 ~ {2558 square melers BAANKNET Helpdesk Number
16:00 PM Amount(All
P 289 [ 133 | 607. Square meters Name E-mail ID | Landiine No. | Mobile No.
AW Viral Shah Flat No. 301,3RD_Floor, Admeasuring 585 sq.ft buill| Rs. 24,23,900/- | a) 16-04-2025 2) 27,9500 1) Physical |A) 07-04- 302 [ 4 ]7350]101.17square melers| ” n
B) Mr. Rohit Viral SHAH up equivalent to 54.36 on in Om Durvankur|  andfurther | ) 14:00 b)2.79,450- Possession | 2025 Helpdesk :"PW;%?Q‘%‘ERE;?;;T;%MN [ [ 8291220220
Both Residing At Flat No.|Buldng, Jiai Nagar, Sant Namdeo Nagar, Dombivali| interest, and | "o o ) 50,000/~ Dated this 28th day of March, 2025, upport.ebkray@pre o
301, 3RD Fioor Om Durvarjur | (East) Distict Thane- In the name of Viral Shah and | other legal 1. Lastdate ofEND and KY ibe! 52025 ;
Buldng, i Nagar, - ant| Ronit Sha. (Mortgagor and Borrower) Encumbrance-|  charges Suhail Ahmed Khifi | | 2. 25,000
Namdeo Path, Dombivali- 421201. | Known Nil. To Bank. Litigation Known to Bank. artner | | 3. Inspection of all the properties under symbollc possession by intending purchasers can only be done, subject to the.
For detailed terms and conditions of sale, please refer/visit to the website link https:/iwww.bankofbaroda.in/e-auction.htm and online auction @ TATVALEGAL
portal https://baanknet.com Also, prospective bidders may contact the Tel No. Mobile Advocates & Solicitors 4, p 'AND “AS ISWHAT IS” WHATEVER'
7865874/9595400306. st Floor, Bhavan, Iy " o jon and if
oo . o | [ A under the property issold in E-Auction, proverty wil only b handed over afer
Piace: Mumbal Authorised Offce, Bank of Baroda Mumbai - 400001 | [ 6 pgor F——
daysafter
JANA SMALL FINANCE BANK _| Recitered Ofce; Th Faiway, Ground & Fist Fioor, Suvey No-T, 172 & 1228, Off Do Koramangla nnr Ring Road,Nex! o EGL. + SMALL SCALE INDUSTRIES (E) BRANCH- SrMathurdas V Marg, Azad Nager, Ancheri East, Murmba, Maharashira-400053.
ness Park, Challaghatta, Bangalore-560071. Branch Office: Shop No.4 & 5, Ground Floor, Indiabulls Mint Gladys Alvares Road, 7. i i i
s Commerciar | HyananaanWeadows, ek Rood. Trans Wost00S1E
E-AUCTION NOTICE Deproper. it
PUBLIC NOTICE FOR SALE THROUGH E-AUCTION UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF " byhmonly, -
SECURITY INTEREST ACT (SARFAESI ACT) 2002, READ WITH PROVISO RULE 8(6) & 9 OF SECURITY INTEREST (ENFORCEMENT) RULES 2002. 9. Bidder
The undersigned as authorsed oficer of Jana Smal Finance Bank Limited has taken possession of te olowing properly in exercise of powers Gorferted under section 13(4) of e SARFAESI ACT.| | 10. The sale i sujecto the condiions prescribed i the SARFAES Act, Rles 2002 amended fom tme to tme and he condios
The Borrower in particular and public at large are informed that online auction (e-auction) of the mortgage property in the below mentioned account for realisation of dues of the Bank will be held on
"AS IS WHERE IS BASIS" and "AS IS WHAT IS BASIS" on the date as prescribed as here under. 1. Thebi i i i i
| Loan Account | Name of Original | Date of Present Outstanding | Date & Time of | Eamest Money | Date and bider himself. Bank  service provider shall not be held responsibl for intermet connectly, network problems, systems crash
2| | Dbl Borrower! 132 | Aol O nceason | Inspection of Reserve P11 | Deposit (EMD) in | Time of | 25! tete T e e o down, pover failuresefc.
No.|  Number | Borrower Guarantor | Notice [P0S5€SSIon | 26,03 2025 the property in INR E-Auction QARG 12.
1 1)MrKamlesh Rs.28,52801.341- Rs.1,73,300- 29.04.2025, before 05.30 PM N ,
e (Rupeat ety Bt 19.:4.2015 Rs‘ﬂre’;f,i'e“f“" R 0042025 Jons el Fvanee Bk L, 18, Tosuboted s s sl et ard dcrston o st or st ary o aoun s cncl e
; Lakhs Fifty Two ime Shop No.4 & 5, Ground Floor, b
10812024 | 28102724 Purc ’
SUOOIO000T2Z|  Banushall |OGOBROZHZBNZZIZS | ooy | g0 ante | SSSTEETLECS | Seveny Tee @ | indiabulls Mint Glndys Alvares 14, Purchaser shallbea g
2)Mrs.Jaushroo Hundred Oneand | "¢ oo o™ | it Gy | Thousand Three | 41.30 AM | Road, Hiranandani Meadows, 15. Buy e D! :
Kamlesh Bhanushali Thirty Four Paisa Only) Hundred Only) Pokhran Road, Thane West-400610. 16, Any society dues which exists on the property (Subject to increase on Monthly basis as per the society’s terms and conditons) s
Details of Secured Assets: Al ine piece and parcel of flat no. 307, C-wing, 31d flor, admeasuring 576 Sg 1t Terrace area admeasuring 225 Sq fi=foll area admeasuring 801 Saftsfuated o raised Y
second foor . third floor, n type C buiding no.11, known as Sharti Niketan, on land bearing bhumapan no. 662, 738, 743, 744, 745, 746, 747, 749, 749, 750, 752, 753, 846, 847, 849, B48/1, 84812, 17,
848/3 and plot no 24, situated at vilage Shirgaon, Taluka And District Palghar, 400120 18,
2 Rs.17,75,222- Rs.1,38,600/- 29.04.2025, before 05.30 PM PLACE: MUMBAI
4567942000898 | _ 1) Mrs. Sangeeta (Rupses Seventeen | 16042025 | RsA386.000- | ol ooy | 30.04.2025 | Jana Small Finance Bank Ltd, DATE:28.03.2025 AUTHORISED OFFICER
s Rajesh Singh Thakur (o e oz | Lakhs Seventy Fve | Time | (Rupoes Thiteen | 7088 T @ | ShopNo &5 Ground Floor,
2) Mr. Rajesh Jaswant TousandTwo | 930AMto | Lacs EightySix | " EST Indiabulls Mint Gladys Alvares SALENOTICE TO BORROWER AND GUARANTORS
4567943000520 i Hunded Ty Tuo | ", ousand Six | 11.30 AM | Road, Hiranandani Meadows, Dear SilMadam,
Singh Thakur only) S00PM | Thousand Only) | e ony) Pokhran Road, Thane West-400610. , 2002and the
Rules framed there under. You have committed default in payment of outstanding dues and interest with the monthly rest, cost and
‘Details of Secured Assets: All e piece and parcel of fat premises beaming no. 04, approximately Admesuring bulG-up area of 507,82 sG. Ft ., 47,19 Sq.VI. (39.31 S, Carpet Area), on e
first flood, D wing, buiiding no. 17, lying being situated within the Limits of registration District Thane And Sub-Registration Taluka Palghar. On the East- rcad On the West- building, On the South- ‘T‘:ge:egz"';‘ﬁm i e b e e B el e e B i e it
Open area, On the North- open area. 60 days, Thersfore, the Authorized Offcer in exercise of the powers confored under section 13(4), took {Symbollc & Al:tual)

The properties are being held on "AS IS WHERE IS BASIS" &"
provider Mis. 4 Closure at the web portal hitps:/ibankauctions.in & www.foreclos:

Date:

25, Place: Thane

18 WHAT IS BASIS" and th E-Auclon il e conducte ‘On Line”. The ucton wil b conduced though the ari'ssproved seice
dia.com. For more infomaton and For dtais, help. procedure and onie aining on e-auctor, prospecive
Bidtire may contact Mis. 4 Closure; Gontact M. Arjt Kumar Das Contact Number: 142000725, Emai i:
For further details on terms and conditions to take prt in e-auction proceedings and any for any query relating to property please comact Jana Small Finance Bank authorized officers Mr. Manoj Thakur
(Mob. No.9822396792), Mr. Dilshad (Mob. No.8433508759), Mr. Ranjan Naik (Mob. No.6362951653). To the best of knowledge and information of the Authorised Offcer, there are no encumbrances on the
properties. However the intending bidders should make their own independent inquiries regarding the encumbrances, il of property put on prior to submitting their bid. No condtiona bid will be accepted. This
is also a notice to the above named Borrowers/ Guarantor's/ Mortgagors about e-auction scheduled for the mortgaged propertes. The Bormower/ Guarantorl Mortgagor are hereby notified to pay the sum as
mentioned above along with up to date interest and ancillary expenses before the date of auction, failing which the property wil be sold and balance dues if any will be recovered with interest and cost
S

uthorized Office

Jana Small Finance Bank Limited

ZDUZ

from you. Please note that all expenses pertaining to demand notice,
bakmg possession, valaton and sale asset el, sall b frst deducted fom the sale proceeds which may be realzed by the
undersigned and the balance of the sale proceeds will be appropriated towiards your labilty as aforesaid. You are at liberty to

PLACE: MUMBAI
AUTHORISED OFFICER
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IL&FS SECURITIES SERVICES LIMITED
Registered Office: IL&FS House, Raheja Vinar, Chandivali,
Andheri-East, Mumbai - 400 072, Maharashtra, India.

IS

Tel: 022-42493000, Web: ww.ilfsdp.com, E: issl-dp@issl.co.in
CIN No.: U74992MH2006PLC163337

PUBLIC NOTICE
DISCONTINUATION OF DEPOSITORY PARTICIPANT SERVICES

This notice serves to inform the public that the Board of Directors of IL&FS
Securities Services Limited (“ISSL”) has decided to extend the original
closure date of March 31, 2025, for the discontinuation of its Depository
Participant (“DP”) operalmns The new closure date has been se( 1o
June 30, 2025. period, ISSL wil il DP
services to clients. Please note that applications for account closure or
transfer will only be accepted until May 31, 2025. If no action is taken by you
10 close o transfer your account by May 31, 2025, the Board will proceed
with the available ciosure or transfer options, as stipulated by regulatory
quidelines, after the New Closure Date (i.., June 30, 2025).
Following this, ISSL will surrender its DP registration with the Securities and
Exchange Board of India (SEBI), registration no. IN-DP-35-2015, and its
participant memberships with the Central Depository Services (India)
Limited (GDSL) and National Securities Depository Limited (NSDL), bearing
membership numbers 14800, IN300095, IN302871, and IN303446.
Additionally, ISSL has notified both NSDL and CDSL about the
discontinuation of its DP operations.
In this regard, all our clients are hereby requested to settle any outstanding
dues or obligations prior to the Closure Date.
Kindly contact us at issl-dp@issl.co.in for any assistance you may require
during this transition. Please be assured that we will endeavor to provide all
the necessary support and co-operation, as required during this transition
period.
Dale: 28" March, 2025
Place: Mumbai

Officer
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